
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:15 AM to 1:00 PM
2:00   PM to 4:15 PM

[ For Monday,19th February 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 CRP(IO)/345/2018 KAMINI BARUAH AND 2 ORS.
            Versus
KIRON DAS AND AND 2 ORS

MR. T DEURI
MRS. R S DEURI
J RABHA

2 Crl.L.P./85/2019
in Crl.A./7979/2019

SRI ASHOK JHA
            Versus
THE STATE OF ASSAM AND ANR

MR. P P DUTTA
MR. A BORUA
MR T GOGOI

PP, ASSAM

3 WP(C)/1818/2022 JONALI SELF HELP GROUP
            Versus
THE STATE OF ASSAM AND 6 ORS.

MR. A K SARMA
MR A GOHAIN
MR H J TAMULI
MR D KALITA

GA, ASSAM
SC, P H E

4 WP(C)/2759/2022 NIZAM UDDIN MAZUMDER
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. T U LASKAR
MR. N DHAR
MS. U BARUAH

GA, ASSAM
SC, REVENUE

5 WP(C)/2760/2022 ASISH DEB
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. S D PURKAYASTHA
MR S CHOUDHURY
MR. A K TALUKDAR
MR S ISLAM
MR. S I KHAN

SC, PWD

6 WP(C)/5435/2022 NASIMA BEGUM B K AND 2 ORS
            Versus
THE UNION OF INDIA AND 5 ORS

MR. L R MAZUMDER
MR. A ISLAM
MR. A Z AHMED

ASSTT.S.G.I.

7 WP(C)/5742/2022 NAGEN BAISHYA AND 11 ORS.
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR. R SARMA GA, ASSAM
SC, REVENUE

8 WP(C)/6496/2022 MD. OSMAN ALI MIAH
            Versus
THE STATE OF ASSAM AND 5 ORS

MS. A HUSSAIN
MS M KURMI
MR R ISLAM

GA, ASSAM
SC, AG
SC, SEC. EDU.

9 WP(C)/8249/2022 M/S BPCL NESSIMLAGURI (TAPASHYA)
            Versus
THE UNION OF INDIA AND AND 6 ORS.

MR. D DAS SR. ADV
R SARMAH
MR. I DAS
MR. K MOHAMMED
MS S SHARMA

GA, ASSAM
SC, NHAI
MR. K K PARASAR (r-1,2)
DY.S.G.I.

10 WP(C)/5307/2023 KAKALEE DAS
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. M K CHOUDHURY
MR. A BARKATAKI
MR P BHARDWAJ
MR. M SARMA
MS. ANASUYA C

SC, HIGHER EDU
MR. T J MAHANTA (R-5)
MS. P BHATTACHARYA (R-
5)
MR. A BORUA (R-5)
SC, U G C
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010221892018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010203642019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010049222022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010074882022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010075392022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010166652022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010156472022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010201522022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010265422022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010201222023


===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 19/02/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MRS N BARUAH 27-01-2024 To 15-03-2024
2) MR. H L MAURYA 05-02-2024 To 31-03-2024
3) MR. M HUSSAIN 07-02-2024 To 05-03-2024
4) MS SUPRIYA DASGUPTA 12-02-2024 To 20-02-2024
5) MS.SHOMA DASGUPTA 12-02-2024 To 20-02-2024
6) MR. L C DEY 09-02-2024 To 21-02-2024
7) MR J C BORAH 08-02-2024 To 26-02-2024
8) MR. A DAS 12-02-2024 To 20-02-2024
9) MR B K SINGH 12-02-2024 To 23-02-2024
10) MS. B S GOYAL 12-02-2024 To 20-02-2024
11) MR. A J HAZARIKA 12-02-2024 To 20-02-2024
12) MR. D K CHOMAL 12-02-2024 To 23-02-2024
13) MR. M H RAJBARBHUIYAN 16-02-2024 To 05-03-2024
14) MR. J P SHARMA 15-02-2024 To 19-02-2024
15) MR. K K PARASAR 15-02-2024 To 20-02-2024
16) MR D K DEY 15-02-2024 To 01-03-2024
17) MR.A K SHARMA 15-02-2024 To 25-02-2024
18) MR D C K HAZARIKA 16-02-2024 To 22-02-2024
19) MD. A J ATIA 22-02-2024 To 15-03-2024
20) MR. U K BORTHAKUR 17-02-2024 To 29-02-2024
21) MR A K DAS 21-02-2024 To 01-03-2024
22) MR I HASSAN 19-02-2024 To 23-02-2024
23) MD. A J ATIA 20-02-2024 To 21-02-2024
24) MR D K BORDOLOI 19-02-2024 To 19-02-2024
25) MR. B BARMAN 22-02-2024 To 22-03-2024
26) MR. B BARMAN 02-04-2024 To 02-04-2024
27) MR. R P SINGH 22-02-2024 To 28-02-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:15 AM to 1:00 PM
2:00   PM to 4:15 PM

[ For Monday,19th February 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. KAUSTUVMANI GOSWAMI
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 MC/503/2014 MUST. JAHANARA BEGUM,
            Versus
THE NEW INDIA ASSURANCE CO. LTD.
and 2 ORS,

MR.S BHUYAN
MR.K M HALOI
MRA KUNDU

2 I.A.(Civil)/717/2020
in MACApp./1191/2020

SRI MADHURJYA MANDIT NATH
            Versus
MRS RENU BORA AND ANR

MR. P SUNDI
MR. N B P SINGHA

WITH
MACApp./1191/2020
(Filing Number)

SRI MADHURJYA MANDIT NATH
            Versus
MRS RENU BORA AND ANR

3 MFA/2/2021 DUKENHENGRA TEA PRIVATE LIMITED
            Versus
SMTI. SUSMITA URANG

MR. M DUTTA
MR K M BORA

4 WP(C)/669/2021 JYOTI SUBBA
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. A K BHUYAN
MS. N CHOUDHURY
MR. M BORAH
MR. A KHOUND
MR J DAS

GA, ASSAM

5 I.A.(Crl.)/521/2023
in Crl.A./6052/2023

JIBAN BASUMATARY
            Versus
HEMANTA KUMAR ADHIKARI

MR. M SARANIA
MD. S U AHMED
MR A SARANIA

MR N N UPADHYAYA(R-1)
MR. D K BAGCHI(R-1)
MR D BORUAH(R-1)
MR. B B KAKATI(R-1)

6 WP(C)/1483/2023 MS MONIKA BORO @ MONICA BORO
            Versus
THE UNION OF INDIA AND 4 ORS

MR. SAILENDRA DEKA
MR J DAS

MR S DUTTA (r-2)
MR. S S ROY (C.G.C., R1)
MR A KAKOTI (r-4)
MS S MOCHAHARI (r-2)
MR. S DUTTA (r-2)
MS S BORA (r-4)
MR S DUTTA (r-2)
DY.S.G.I.

7 I.A.(Civil)/1981/2023
in MACApp./8021/2023

JAHANARA BEGUM
            Versus
THE REGIONAL MANAGER AND 2 ORS.

A G CHOUDHURY

WITH
MACApp./8021/2023
(Filing Number)

JAHANARA BEGUM
            Versus
THE REGIONAL MANAGER AND 2 ORS. H

A G CHOUDHURY

8 I.A.(Civil)/3222/2023
in Test.App./12038/2023

RINKU HAZARIKA
            Versus
PRASANTA SARMA AND 5 ORS.

MR T H HAZARIKA
MR M CHETIA
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010006322014
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010021682020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010021672020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010194042020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010019002021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010130652023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010053542023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010148482023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010148462023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010222592023


WITH
Test.App./12038/2023
(Filing Number)

RINKU HAZARIKA
            Versus
PRASANTA SARMA AND 5 ORS. A

MR T H HAZARIKA

9 WP(C)/4105/2023 IMAN ALI
            Versus
THE STATE OF ASSAM AND 3 ORS

MR. M U MAHMUD
MR. M ALI
MR. R ISLAM
MR J. ISLAM

GA, ASSAM
SC, REVENUE

10 WP(C)/6573/2023 M/S AQUA CLEAN SERVICES PVT. LTD.
AND ANR
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR M J QUADIR
MR S S ISLAM
MS S AHMED
MR. A K HANNAN

SC, HEALTH AND F W

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 19/02/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MRS N BARUAH 27-01-2024 To 15-03-2024
2) MR. H L MAURYA 05-02-2024 To 31-03-2024
3) MR. M HUSSAIN 07-02-2024 To 05-03-2024
4) MS SUPRIYA DASGUPTA 12-02-2024 To 20-02-2024
5) MS.SHOMA DASGUPTA 12-02-2024 To 20-02-2024
6) MR. L C DEY 09-02-2024 To 21-02-2024
7) MR J C BORAH 08-02-2024 To 26-02-2024
8) MR. A DAS 12-02-2024 To 20-02-2024
9) MR B K SINGH 12-02-2024 To 23-02-2024
10) MS. B S GOYAL 12-02-2024 To 20-02-2024
11) MR. A J HAZARIKA 12-02-2024 To 20-02-2024
12) MR. D K CHOMAL 12-02-2024 To 23-02-2024
13) MR. M H RAJBARBHUIYAN 16-02-2024 To 05-03-2024
14) MR. J P SHARMA 15-02-2024 To 19-02-2024
15) MR. K K PARASAR 15-02-2024 To 20-02-2024
16) MR D K DEY 15-02-2024 To 01-03-2024
17) MR.A K SHARMA 15-02-2024 To 25-02-2024
18) MR D C K HAZARIKA 16-02-2024 To 22-02-2024
19) MD. A J ATIA 22-02-2024 To 15-03-2024
20) MR. U K BORTHAKUR 17-02-2024 To 29-02-2024
21) MR A K DAS 21-02-2024 To 01-03-2024
22) MR I HASSAN 19-02-2024 To 23-02-2024
23) MD. A J ATIA 20-02-2024 To 21-02-2024
24) MR D K BORDOLOI 19-02-2024 To 19-02-2024
25) MR. B BARMAN 22-02-2024 To 22-03-2024
26) MR. B BARMAN 02-04-2024 To 02-04-2024
27) MR. R P SINGH 22-02-2024 To 28-02-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010222582023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010155942023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010254652023
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